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2 3 4 

5. Uttar Pradesh To change the name of Basdih Road 
Railway Station to Balkhandi Dham 

Clarification sought from the 
State Govt. IS awiated. 

6. Uttar Pradesh To change the name of Farha Railway 
Station to Deen Dayal Dham Railway 
Station 

Clarification sought from the 
State Govt. is awaited. 

7. Uttar Pradesh To change the name of Naugarh Railway 
Station to Siddharth Nagar Railway Station 

Comments 01 concerned 
MlnistrieslDepartments are 
.waited. 

[T rans/atlon ] 

Cases under Consumer Courts 

3168. SHRI PRADEEP KUMAR YADAV: 

SHRI MOHAMMAD ALI ASHRAF FATM!: 

SHRI TATHAGAT SATPATHY: 

Will the Minister of FOOD AND CONSUMER 

AFFAIRS be pleased to stale: 

(a) the number of cases filed by consumer courts! 

forums during 1998-99 till date, State-wise; 

(b) whether a large number of cases are &til pending 

for settlement in every court; 

(c) if so, the details thereof. State-wise; and 

(d) the steps taken to expedite the setttement of 

these cases? 

THE MINISTER OF STATE IN THE MINISTRY OF 

FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 

SINGH YADAV): (a) 10 (c) The total number of cases 

filed, disposed of and pending since inception in the State 

Commissions and district Fora, State-wise, is enclosed in 

the Statement-I and II respectively. 

(d) Some of the steps taken by the Central 

Government for speedy disposal of pending cases by 

consumer courts are as follows: 

(i) To strengthen the mfrastrur.ture of the 

Consumer Courts, Central Government has 

provided one-time-grant of Rupees fifty eight 

crores (approximate' ") tp the statealUTs during 

1995·98. 

(ii) Central/State Governments and the National 

Commisalon are regdarly monitoring the 

wortOng of the consumnr courts. 

(iii) StateIUT Governments have been requested 

to flU up the vacancies of Members/Presidents 

of various Consumer Courts on priority 

basis. 

(iv) Central Government has written to StalelUT 

Governments for ensuring the normal 

functiollillg and monitoring of these Courts on 

regular be8is. 
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Statement-I 

','" State Commissions 

State/UTs Filed since Disposed Pending At the 
Inception of since cases end of 

Inception 

2 3 4 5 

Andhra Pradesh 8757 7119 1638 Sept.. 98 

Arunachal Pradesh 18 13 5 Jun., 9~ 

Assam 1037 348 689 Jun .• 98 

Bihar 4458 1874 2584 Jun., 98 

Goa 935 831 104 Dec., 98 

Gujarat 6675 ~24 2251 Dec .• 98 

Haryana en6 4802 1974 Sept.. 98 

Himachal Pradesh 1887 1n1 116 Sept .• 98 

Jammu & Kashmir 4146 2296 850 Sept •• 98 

Kamataka 6192 4127 2065 Feb .• 98 

Kerala 10686 101492 537 Sept., 98 

Madhya Pradesh 6197 3463 2734 Sept .• 98 

Maharashtra 13242 8256 4986 Sept., 98 
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2 3 4 5 

Manipur 78 33 45 Feb., 98 

MeghaJaya 64 42 22 Dec., 97 

Mizoram 10 4 6 Dec., 98 

Nagaland 4 0 Sept., 88 

Orissa 6015 3151 2864 Mar., 98 

Punjab 4231 2676 1555 Sept., 98 

Rajasthan 15363 4995 10368 Mar .• 98 

Sikkim 12 12 0 Jun., 98 

Tamil Nadu 9545 7705 1840 Sept .• 98 

Tripura 192 135 57 Jun., 98 

Uttar Pradesh 20559 4535 16025 Sept., 98 

West Bengal 4287 3772 515 Sept., 98 

A & N Islands 14 11 3 Feb., 98 

Chandigarh Admn. 1661 1507 154 Sept., 98 

D & N Haveli 0 0 0 Dec., 98 

Daman & Diu 0 Sept., 98 

Delhi 8658 5868 3000 Sept., 98 

Lakshadweep 7 7 0 Sept., 98 

PondicherTy 439 399 40 Sept., 88 
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smtement-II 

NAME OF THE STATE DISTRICT FORUMS 

Filed since Disposed Pending Period 
Inception of since cases ending 

Inception 

2 3 4 5 

Andhra Pradesh 98675 82178 16497 Sept., 98 

Arunachal Pradesh 159 136 23 June, 98 

Assam 6107 5210 897 June, 98 

Bihar 36078 23330 12748 June, 98 

Goa 3132 2558 574 Dec., 98 

Gujarat 55634 38548 17086 Dec., 98 

Haryana 58842 44259 14583 Sept., 98 

~ 

Himachal Pi .. desh 11340 9785 1566 Sept., 98 

Jammu & Kashmir 9684 7805 1879 Sept., 98 

Kamataka 52005 41180 10875 Feb., 98 

Kerala 90287 5735 Sept .• 98 

Madhya Pradesh 52743 42819 9824 Sept .• 98 

Maharashtra 80730 62931 1n99 Sept, 98 

Manipur 671 647 24 Feb., 98 
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2 3 4 5 

Meghalaya 193 152 41 Dec., 97 

Mi]oram 238 202 36 Dec., 98 

Nagaland 89 85 4 Sapl., 98 

Orissa 29483 25260 4223 Feb., 98 

PunJab 27716 24721 2995 Sept, 98 

Rajasthan 103435 89489 13946 Dec., 97 

Sikkim 80 75 5 June, 98 

Taril Nadu 44920 38815 6105 Sept., 98 

Trlpura 792 641 151 June, 98 

Uttar Pradesh 193992 139300 54692 Sept., 98 

West Bengal 42652 37745 4907 Sept., 98 

A & N Islands 148 140 8 Feb., 98 

Chandigam 12950 8266 4684 Sept., 98 

D & iJ Haveli 28 23 5 Dec., 98 

Daman & Diu 61 30 31 Sept., 98 

Delhi 57733 41473 18280 Sept. 98 

Lakshadweep 31 30 Sept., 98 

Pondicherry 1451 1371 80 Sep.98 
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